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Petition(s) for Special Leave to Appeal (Cl) No(s).23 75/ 2007

(From the judgenent and order dated 18/ 1 0/ 2 006 in CRLRNo. 861/ 2001
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(Wth appl n(s) for bail

Date: 06/ 01/ 2009
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Binay Ku ma r Jh a, Adv.
Sudhak a r Choudhary, Adv.

This Petition was called on for hearing today.

hwar Pr as a d CGoyal, Adv.

UPON hearing counsel the Court nmade the foll ow ng

March, 2 0 0 9 .
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Ku ma r Bhati a, Adv.
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Pl eadi ngs may be conpleted in the neantine.

(Phool an Wati Arora)
Court Master



